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GOVERNMENT OF MANIPUR
DEPARTMENT OF PERSONNEL & ADMINISTRATIVE REFORMS
(PERSONNEL DIVISION)

OFFICE MEMORANDUM
Imphal, the 15" July, 2026

Subject: Withdrawal of relaxation regarding waiting list guidelines
contained in paragraph 8 of this Department’s Office
Memorandum dated 01.06.2026.

No. RRDP-30/1/2021-DP-DP:  In pursuance of the decision of the State Cabinet taken
on 26.06.2026, the instructions relating to the relaxation of waiting list guidelines contained in
paragraph 8 of this Department’s Office Memorandum of even number dated 01.06.2026 are hereby
withdrawn with immediate effect.

2. Consequently, the provisions contained in this Department’s Office Memorandum No.
MISCDP-1/29/2025-DP-DP dated 25.08.2025 regarding waiting list for appointment by direct
recruitment through DPC/Selection Committee shall continue to remain in force.

3. All other provisions of this Department’s Office Memorandum of even number dated
01.06.2026, except para 8, shall remain unchanged and shall continue to be in force.

4. All Administrative Departments, Heads of Departments and other recruiting
authorities are requested to ensure strict compliance with these instructions.

M. RABICHANDRA SINGH,
Under Secretary (DP),
Government of Manipur.
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